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f[Tue MINISTER ror COMMUNI-
CATIONS (Seut Jacyvan Ram): A
statement is placed on the Table of
the Sabha. (See Appendix XIII,
Annexure No. 9.)]
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f [FIXATION OF PAY OF THE WAR SERVICE
CANDIDATES ON THE RAILWAYS

*64. SHRI NAWAB SINGH CHAUHAN:
Will the Minister for RAILWAY'S be pleased
to state:

(@) whether the pay of the War Service
Candidates on the Railways has been fixed on
the same basis on which it has been fixed in
the other departments of the Central Govern-
ment; if not, why not; and

(b) whether the basis for the fixation of
the pay of such candidates is

tEnglish translation.
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not uniform in the various Railway Zones; if
s0, why?]
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tffTHE DEPUTY MINISTER .FOR
RAILWAYS AND TRANSPORT (SHRI O. V.
ALAGESAN): (a) Yes.

(b) The basis for the fixation of pay is
uniform on all Railways.]
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SHRI O. V. ALAGESAN: These orders
were based upon the decisions taken by the
Home Ministry. They are the same with
regard to Railways as they are with reference
to other departments. The orders cover so
many aspects and | do not think | shall be

called upon to give the entire orders or the gist
of the orders; it runs to a long paragraph.
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SHRI O. V. ALAGESAN: | do not have the
number before me; | shall require notice.
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Sarr O. V. ALAGESAN: This does
mot relate to LN.A.
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t [BANARAS-CAPE COMORIN NATIONAL
HIGHWAY

*65. SHRI NAWAB SINGH CHAUHAN:
Will the Minister for TRANSPORT be pleased
to refer to paragraph 6 on page 49 of the
Report of the Ministry of Transport for 1954-
55 and state:

(@) the amount proposed to be spent on

the  Banaras-Cape  Comorin  National
Highway; and
(b) the States through which this

Highway will pass and what will be its total
length in miles?]
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